21.05.2014 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

21.05.2014

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2.30 P.M

1. CRL.A 159/2000 JATI PRAKASH @ AJAY CHARU VERMA
VS. STATE JASBIR KAUR
2. CRL.A 414/2000 OM PRAKASH @ PONTY CHARU VERMA
VS. STATE JASBIR KAUR

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.A 637/2001 AJAY SHARMA K.B. ANDLEY, M.L. YADAV
VS. STATE OF DELHI M.SHAMIKH, FIZANI HUSSAIN
KAMRAN MALIK

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 685/2012 BHAGWAN DASS R.K. SINGH
VS. STATE LOVKESH SAWHNEY
2. CRL.A 711/2013 RAJ KUMAR @ NAVVYA SUMAN CHAUHAN
VS. STATE LOVKESH SAWHNEY

(G.N.C.T OF DELHI)

COURT NO. 27
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE V.P. VAISH

AT 2:15 PM
1. CRL.M.C 1870/2013 HARVINDER SINGH VS D.S.KOHLI
CRL.M.A 5766/2013 STATE & ANR. T.D. SHARMA
A.S.ANAND
PRAVEEN BHATI
CHAITALI JAIN
GOUSIA SHAH
2. CRL.M.C. 2064/2013 HARVINDER SINGH VS D.S.KOHLI
CRL.M.A.8110/2013 STATE & ANR. T.D. SHARMA

A.S.ANAND
PRAVEEN BHATI
CHAITALI JAIN
GOUSIA SHAH

HIGH COURT OF DELHI
20TH MAY, 2014 REGISTRAR (LISTING)



21/05/2014 J-1 FOR PRONOUNCEMENT OF JUDGMENT

COURT NO.21 (0S - A & G)
HON'BLE MR. JUSTICE MANMOHAN SINGH

58. O.M.P. 348/2008 TRIMEX INTERNATIONAL FZE, MR. S.K. SHANDILYA,DEV ASHISH
DUBAI BHARUKA,S. BHATNAGAR, PAWAN
Vs. JAYSWALS NECO LTD BANSAL, SONIA DUBE,GIRISH

CHANDRA, KAILASH VASDEV,
DEVADATT S. KAMAT,SANIYA
HUSSAIN, EKTA MEHTA
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